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Chandra Shekhar Gupta
103, Gali No.3 Sai Puram,
Delhi RoadMeerut-250002
Police Station — Bhram Puri

Mail ID : gupta9566@gmail.com 14
Mob. No. 7906792648
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',[?n the matter of : | , :
i Chandra Shekhar Gupta , | oo Applicant : '
_ ’ Versus' : T l |
- State of Uttar Pradesh ....... Respondent gk i

Affidavit
[ Chander Shekhar Gupta S/o Late Shrikishan Gupta R/o 103, Gali No. 3, Sai

Puram, Delhi Road, Meerut (U.P.) do hereby solemnly verify and declare as
under:- '

That the content of the accompanying application are true and to the best of my

knowledge and belief.

That the annexure are true copd‘g{aﬁai‘t‘szori_gjnal.

4O N § .

Verification:- S

Verified at Meerut on “” that the affidavit are true and correct |

to the best of our knowledge and belief and nothing has been concealed there
_ from nor any part of its is false, S ¢




164

State of Uttar Pradesh & others
Respected Judge sir el
It Jagannathpuri Colony, Transport Nagar behind Bahadur Motor, map number-
96 approved by Meerut Development Authority. The public park of
Jagannathpuri Colony is 3000 square meters. There is a 30 feet wide road
around the public park. -
. =4

The .illegal cpnstruction made by the following persons by encroaching the 3
public park in Jagannathpuri Colony has been demolished by the Meerut
Development Authority." e

1¥ | Ajay Sehgal alias Sonu Sehgal S/o Late R/o Gali No.-9,
Nand Kishore Sehgal Saipuram, Delhi Road,
Meerut U.P.
5™ | Renu Gupta W/o Shiv Kumar Gupta R/o Gali No.-3,
Saipuram, Delhi Road,
B _ Meerut U.P.
3@ | Rahul Chhawda and Varun Chawda son of | R/0-39/3-B, Umesh
Vihar Colony, T.P.

Laxman Das Chhawda
Nagar Meerut - UP. |

lony, Block-D, Delhi Road of Gopal Gaushala, Meerut-U P,
nt Authority has approved map number-146, dated 2-3-1989.

Block - D, Behind Gopal ¢
24 square feet wide ditch all

P
d

- Magantpuram Co
Meerut Developme

Maganthpuram Colony,
x 110 sq. ft.There is a

Public Park located at
Gaushala has size of 75
around the public park.

the order dated 29th January 2025, the Tribunal had directed the M-B-8 f
hysical inspection of the mark of the applicant. e

e
La

In
conduct 2 p
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pplican the puhlicﬁﬁkmdiheroad our
en plotting. The applicant was not even allowed to pl
;_:‘- J.E = NIDA,.

Abhishek Pandey, Vice Chairman, Meerut Development Authority, by giving ™
affidavit said that he should join the daily routine and then photo of other public

park is there in the daily routine.

On 18-3-2025, the applicant Abhishek Pandey, Vice President, Meerut
Development Authority, through registered post, informed that you are
deceiving the customers and their agents by taking money in the vendor.

The letter sent by the applicant to V.C.-M.D.A on 18-3-2025 was received on
19-3-2025 and then J.E.M.D.A called again to inspect Public Park once again.
The applicant was asked how the public park and the road around the park was
built in two days. The applicant refused to inspect the park again.

When the applicant refused to undergo site inspection again, the police were

sent to his factory at 10 pm znd were iniimidated. As soon as the applicant
complained on D.G.P-UP CUC number, the policemen ran away from the

factory gate. A complaint was also made from S.S.P. Meerut. Abhishek Pandey

- Vice President, Meerut Development Authority and his officers want to
intimidate the applicant and make him write that there is a public park behind

the Magantpuram Colony, Block-D Gaupal Gaushala and a road around the
park. The builder and the VC-MDA are involved in this conspiracy.

Conclusion 3‘

Abhishek Pandey — Vice President — Meerut Development Authority, by e
affidavit, is guilty of giving wrong information to the tribunal and hiding the
information regarding the Public Park of Magantpuram Colony-Block

correct
D, Gopal Gaushala.

)
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Ajay Sehgal alias Sonu Sehgal S/0 Late R/o Gali No.-9,8ai |
Nand Kishore Sehgal Puram, Delhi Road, |
" Meerut - U, |
[ 2" | Renu Gupta W/o Shiv Kumar Gupta R/o Gali No.-3,8a |
Puram, Delhi Road, | |
s Meerut U.P. ol
3% | Rahul Chhawda and Varun Chawda S/o R/0-39/3-B, Umesh "
Laxman Das Chhawda Bihar Colony, T.P. |
Nagar Meerut U.P. |

2. The Public Park situated behind MagatPuram Colony-Block-D, Gopal
Gaushala and the plotting done around it should be demolished and a public
park and the road around it should be constructed. After constructing the public
park and the road around it, the applicant should be asked to do a site inspection
of the public park again.

3. Abhishek Pandey, Vice President - Meerut Development Authority should be
fined Rs. 1 crore 20 lakh ior continuously lying by giving affidavit in the
tribunal and for taking action: under the higher administration.

Dated : 07.05.2025
Chandra Shekhar Gupta

103 Street No -3
C-5 SaiPuram, Delhi Road,

| Meerut - 230002
Mail ID : gupta%“@gnﬂn-

Mob. No. 7906792648
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